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(b) to (d) In terms of the provision of
the Public Financial Institutions (obliga-
tion as to Fidelity and Sccrecy) Act, 1983
and other relevent  statutes governing  the
Public Financial Institutions, information
relating to the affairs of individual  consti-
tulents can not be  disclosed. H:enee, the
information relatimg to names of the com-
panics whose shares were  sold by Public
Finnzial Institutions and details  relating
to MJs. Reliance Textiles cannot  be
disclosed.

Complaints against Chatra-Gobroura

Vishnupur and Manmohan Branches of
Madhubani Regional Rural Bank in Bihar

116. SHRI BHNGENDRA 1A : Will
the Minister of FINANCE be pleased 1o
state what have been the specific complaints
against Chatra-Gobroura  Vishnupar and
Manmohan branches of Madhubani Regional
Rural Bank in Bihar and the specific steps
taken to remedy the bunghing  and  fix
responsibility specifically ?

THLE DEPUTY MINISTER
MINISTRY OF FINANCE

IN THE
(SHRI

JANARDANA POOJARY) : The com-
pliints received in gegard the Chatra
Gobroura, Vishoupur  and Muanmohan
Branches of the Madhubani  Kshetriya

tssuance of notices
undisbursed  loans,

Granun Bank alleged
for instalments  of
sanction and disbursal of loans for fake
tubewells  and  indufferent  attitude  of
branches towards self-cmployments schemes
of small borrowers.

National Bank for  Agriculture  and
Rural Development (NABARD) have been
asked to undertake a thorough investigation
into the complamts as also  the procedure
followed by the biranches.

Spending on Defence Research

117. SHRI SUSHIL BHATIACHARYA :
Will the Minister of DFFENCE be  pleased
to state .

(a) whethor Defence rescarch has shown
good reselts with a mere two per cent of the
defence budeet as compared to the other
countries; and

(b) if so, whethor Government  proposc
spendinn - more  on defence rescarch 1o
develop a lot more of indigenous know-how
it order to stop o1 cuntanl Turther import of
cquipment from foreign countries ?
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. THE MINISTER OF DEFENCE (SHRI
R. VENKATARAMAN) : (a) The invest-
ment in Defence Research  has  grown
steadily, from about 1Y}, of Decfence
Budget in 1961-62 to a hittle over 2.3Y, in
the current  year 1983-84. In other
advanced countries, this figure is reportedly
from 10 to 20%,. However, even with this
fower level of investment, Defence Research
and Development in India has indced shown
very good results so far.

(b) Achieving self-reliance in the field
of Defence requirements, to the  extent
practicable, is the policy of the Government.

In order to develop more and more indi-
genous capability in this field, progressive
enhancement of eapenditure on D:fence

Reasarch & Development s under active
consideration of Governme nt.

g1 fasi &1 @z grn

118. »ft megAwmw  @fzar o Far
giforeg west 77 a1 A FarE e

(F) 23 ® 7 997 WFAT a3 qLY
Fagr fHel & a1 41 § AL 77 &72 FIT
faai & ®rew fFaa gias aqaaRgr ag
# &

(@) 3371 faAt #1 qa W *TAF
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atfrsw wearara & gq wAY (= qto
Qo §wt) : (F) WA 0t g i g€ faai
&AM ar 31-12-83 %t feafqd & agaE
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